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Roads for Development of Rural Areas

850. SHRI R. P. YADAV: Will the
Minister of RURAL RECONSTRUC-
TION be pieased to state:

(a) whether road is one of the two
main infrastructures for the develop-
ment of rural areas;

(b) whether Bihar is lacking in
this respect; and

(c) if so, what sleps are being
taken by Government to see that all
these villages are connected by
metalled roads?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
"(SHRI R. V. SWAMINATHAN): (a)
and (b). Yes, Sir.
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(¢) According to norms under the
Revised Minimum Needs Programme,
all villages with a population of 1500
and above and 50 per cent of the
villages with population between
1000—1500, are to be provideq with
rural roads during the Sixth Plan
period.

12.00 hrs.
(Imberruptions)

PROF. MADHU DANDAVATE
(Rajapur): Sir, please accept our ad-
journment motion on the treatment
meted oul to the blind....

SHRI K. A. RAJAN (Trichur): Sir,
we have given notice of a Calling
Attention on this subject....

(Interruptions)

MR. SPEAKER: When the Spcaker
stands up, you have all to sit down.
Don’t you know the rules? There is
something wrong somewhere. I would
request the House not to behave in
this manner. (Interruptions) When I
am standing you have all to sit down
Shri Ram Vilas Paswan, please sit
down; I am standing; I am on my
legs. I would like to know from this
House whether we want to have any

sort of decorum in this House or
not. ... (Interruptions) Please sit
down. When 1 ask you and you

speak one by one, then I could hear
vou, If all of you speak at the same
time, how am I going to listen to
you and follow you? I could not fol-
low a single word which was uttered
by the Members, because it was not
clear enough. If one member were
to stand up and speak, I could hear
him. If all of you speak together,
what do you expect from me? I have
not hundreq ears. One member could
have asked this question. ....(Inter-
ruptions). Please listen to me, The
Home Minister is going to make &
statement. If one member hag stood
up, I would have heard him. But all
of you sprang a surprise.... (Inter-
ruptions) I am not going to allow
this. Now, papers to be laid on the
Table.





